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[Mr, Speaker]

tral Government for the financial
year 1967-88, be taken into consi-
deration.”

The motion was adopted.

Mr. Speaker The House will consi-
der the Bill clause by clause tomror-
row. Let us now take up the half-an-
hour discussion.

1728 hrs,

‘LOSS IN HINDUSTAN STEEL
LIMITED*

Surendranath Dwivedy (Ken-
drapara): Mr. Speaker, Sir, it is very
unfortunate that due to lack of time
this important Ministry could not be
digcussed in this House. What I pro-
pooetodlscuulsmlynhmﬂaedm
of the Steel Ministry.

In the beginning I want to say that
because of the bureaucracy, nepotism,
rvismanagement and favopuritism that
‘+ prevalent in our steel factories the
public sector industries are getting a
bad mame-—not that there is anything
wrong in our public sector industries.
Add to this, I must also—you will
excuse me if I refer to that—register
my protest about the way the present
steel Minister started his work. He
was imported to this Ministry from
Andhra and probably it takes time for
him to forget his past surroundings.
[ want to tell him that when he visit-
ed Rourkela—it was his first wvisit—
the first act of his was to lay the
foundation for the Andhra Bhawan
which created the bitterest commu-
nal feelings in that area, and today
there is such a tension existing among
the employees that they feel as if in
Rourkela unless you are a South
Indian or a Bengali you have no place.
Be that ag it may, I would just likr to
refer to the reply that he made to the
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question about the losses incurred
by Hindustan Steel. 1 know that
when you, Sir, were the Minister in
charge, some efforts were made to find
out what are the real reasons for the
increase in cost of production and
what steps can be taken to reduce
that.

’

First of all, let me point out that
the Minister in his reply has tried to
shoyw that the Hindustan Stee]l as a
whole is now making profits. He said
that whatever losses were incurred
were at the initial period and that
there were so many other factors in-
volved in it. [ want to ask him whe-
ther it is not a fact that it was esti-
mated that after depreciation in 1984-
65 they would earn a profit of about
Rs. 11 crores. But what is it that they
have earned? In 1964-65, according
to their own reports, the profits earn-
ed are only Rs. 2.1 crores. Again,
next year it is only Rs. 1.66 crores.
In 1966-67 have they earned any pro-
fit? Are there not heavy loases?
This can be borne out fram the very
fact that according to the Pande Com-
mittee Report in Durgapur alone the
toss is to the tune of Rs. 13 crores. I
do not know, but I think I am correct
in assuming, that whatever profit
Bhilai and Rourkela would earn would
not make up this deficit.

We have dumped Rs. 960 crores into
the stee] establishments. What are
the real reasons for the steel factories
not coming up to expectations as
regards earnings? The Minister can-
not take shelter by saying that the
Mahatab Committee was the only
committee that found out the defects.
There have been recommendations
made by the Committee on Public
Undertakings. Right from the year
1965, that Committee has submitted as
many as five reports in this regard
wherein that Committee has pointed
qut the main defects. I have the whole

*Half-an-hour Discussion.
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list with me, but because of the short-
age of time I would not like to go into
that. But, so far ag the important
aspects of the question is concerned,
either there is no reply from the
Ministry to the Committee or no action
has been taken. Here I want to point
out two important factors.

Take the case of inventory. You
will find that the inventory including
finished goods is at the present mo-
ment to the tune of Rs. 121 crores,
equal to 8 months cost of sales, Take
spares. It has been pointed out many
a time not only by the Committee on
Public Undertakings but also the
Estimates Committee that the spares
which they have at the present mo-
ment is “.ucth about Rs, 74 crores,
wheres’. the annual requirement is
oaly s 30 crores, which means that
they have a surplus for consumption
for two and a half years. Again, if
you look to the coal washeries and
other investments, where the capital
cost is much and yet utilisation and
production on much below expecta-
tion, it goes on increasing. Therefore.
all these aspects whirh have been
pointed out so many timeg have not
been taken into account by the Gov-
ernment, nor any serious effort made
‘to reduce or eliminate them,

Coming to the Mahatab Committee,
it has made as many as 45 suggestions.
The Minister chose to state the other
day that some of the recommendations
are being implemented and the re-
sults would be known later. T want
to know specifically which are the re-
commendations which are already
accepted by government and which
are the recommendations which are
not accepted by government. In this
connection, instead of going into every
detail, 1 want to pin-point one parti-
cular matter, and that is about coal
supply or coal purchase policy. It
has been pointed out by everybody.
by whoever has gone into this ques-
tion, whether technicians, experts or
committees, that so far as supply of
coal to Hindustan Steel is concerned,
it pays more than the price for that
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particular grade of coal. The high

ash content in the coal results in
lower blast furnice output and conse-
quently higher cost of production.
This bas been pointed out several
times.

What are the real defects at the
present moment? The Hindustan
Steel is today the largest coal pur-
chaser. They purchase 2,20,000 tonnes
for its two coal washeries. Iy you
compare the rate paid by the Superin-
tendent of Coal Washeries with the
market rate for E to H categories,
grade III A, you will find that the loss
would be about Rs. 15 lakhs per
month. They pay Rs. 26.99 per tonne
whereas the market rate is much
lower,

So far as raw coking coal is con-
cerned, the Hindustan Steel purchases
1,20,000 tonnes of raw coking coal
There also, it has been pointed out
several times, there is heavy loss and
it merrily goes on. The Managing
Director of Indian Iron and Steel in a
statement says that the coal purchased
in 1951 had 20 per cent of ash content
but now it is between 25 per cent and
30 per cent. As a result of this you
know what is happening. As I peint-
ed out, the more the ash content it
means the higher the cost.

where do they get that and how do
they get that? They get it from pri-
vate collieries and, I think, some from
the NCDC. How the purchase is
made has been very elaborately des-
cribed in this committee's report.
They have said that the joint sampling
of coal is done at the destination.
There are as many as 144 collieries
from which they purchase this coal

17.%8 hrs.
[SHRIMATT LAKSHMIKANTHAMMA in the
Chair]

‘There are gctually about 180 load-
ing sidings. When this is done at the"
destination, you can well realise that
we do not have the staff to do this.
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[Shri Surendra Nath Dwivedy]

It is impossible for any business con-
cern or.commerecial undertaking to
appoint so much staff to serutinise this
at.the coal-head. As a result of this
the grade that we get is much lower
and we pay higher rates. This has
been pointed out not only by this

committee but also by the Public

Undertakings Committee, We must
have some method to scrutinise this,
they have  suggested, by supplies
either at the colliery or at the destina-
tion and there must be a statutory
obligation. This has been felt by
everybody and it has been pointed out
specifically. I would like to know
from him whether the statutory obli-
gation has been imposed. It has not
been done.”

I would like to know from the Mini-
ster whether the private collieries
from whom they get these supplies
have the capacity to produce that
much and whether the seams that are
there 'still in operation can really
supply the grade of coal for which
contracts have been entered into with
them. You will actually find that
these collieries -have very negligible
deposits’ of  grades E to H and yet
orders are-being placed with these
collieries by the Superintendent of
Coal‘-Washeries. 1 would like him
even now—I think, he should have
taken steps much earlier—to examine
the working plans of these collieries
who are the suppliers to Hindustan
Steel. It will be found that neither
they have the capacity nor they have
the proper machinery, These collie-
ries supply a very low quality of coal
and that is okayed by the Coal Pur-
chasing Officer or the Coal Controller.
There is a lot of corruption. There is
some sort of a private arrangement
between the Purchasing Department
of the Hindustan Steel and the sup-
pliers of coal.

I know there is a dearth of coking
coal in the country. But that will be
a lame excuse. I on account of that,
we go on purchasing from private
eollieries, we -would be doing. it at the
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cost of the country, at the cost of the
consumer, and the cost of getting a
bad name for the public sector in-
dustries which we want to expand.
The private collieries are not in a
position to produce that quality of
coal. I would like to know from the
Minister Why this has been continu-
ing so far. No efforts have been taken
to minimise these things.

Apart from this, so far as loss on
account of supply of inferior raw
materials is concerned, it was admit-
ted before us, when we visited some
of the steel factories, not by any
Manager, by the Chairman of the Hin-
dustan Steel himself that coal and iron
ore account for more than 90 per cent
of the total loss. I would like to
know what steps are being taken to
improve the position and whether any
disciplinary action has been taken
against persons who are responsible
for this loss which has been pointed
ovut several times by many people in
this country.

I would also like to know from him
what steps are being takén to improve
the low utilisation of plant and
machinery and what steps are being
made to work the fertiliser plant, and ~
the coal washeries to the full capacity.
Unless Government .comes forward
with a comprehensive statement, that
they are going to take firm steps, at
least steps that have been suggested
by different committees, to reduce the
cost of production of-steel, T will say,
if they do not do that, they will be
accused of sabotaging the very public
sector for which they say so much.
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Shri S. S. Kothari (Mandsaur): 1
should like to draw the attention of
the Minister to certain  aspects of
Hindustan Steel and would like to
know the reason why they hdave not
been performing these things proper-
ly. The performance is poor particu-
larly with regard to two or three mat-
ters, to which I would draw the atten-
tion of the Minister.
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Firstly, there is considerable accu-
mulation of obsolescent stores. What
is happening is that the Manager and
other staff do not want to separate out
those obsolescent stores because if
they did so, their losses would rise
higher. This is an important thing
which has to be looked into. This is
also connected with lack of inventory
control.

Secondly, I should like to point out
that the labour and the staff do not
have sufficient incentives to maximise
production. This is a feature which,
if 1 may point out, is common practi-
cally to all industrial undertakings.
We have visited a number of under-
takings as members of the Public
Undertakings Committee and we find
that in most of the undertakings they
do not have, as I said, incentives to
maximise production. It is here that
the Minister must direct his attention.

The last point that I would like tc
make because of shortage of time is
with regard to the quality of raw
material and the coke that is received
by these undertakings. In the case of
the Durgapur Steel Plant, it was even
reported in the commercial under-
takings report that the coke received
wasz just estimated and it was not
even weighed because weigh-bridges
had not been received for a number of
vears. Thig continued and the result
was that there was some collusion bet-
ween the suppliers of coke and the
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[Shri 5. 5, Kothari]

P.ant. Purchasing Department, and
the concern incurred losse;. Resides,
the quality received is not properly
checked and there is no control on
that.

Mr. -Ohabrman: He may ask the
question.

Shri 8. S. Kothari: I am asking the
‘question. 1 am raising a very impor-
tant- point because it concerns the
vitality of the public sector undertak-
ings, " particularly this important un-
dertaking.

With regard to labour, I have just
two more peints. - Consideraole over-
time is being paid The labour in the
Durgapur Steel Plant particulariy is
accustomed not to.. (Interruptions)
labour or work wvery hard or suffici-
ently hard during working hours and
then they try to make up with the
arrears of work by working overtime
or working outside office hours, and
the overtime allowance is going up
higher and higher continuously. This
15 a fact. The figures are there and
can be looked into by the Minister.

Then, excessive amenilie; have been
given to workers and that is bacause
the amenities are shared from lop lo
bottom, from the General Manager to
the inferior staff, as small as the third
category or the forth category siaff,
and therc is po check, no control,
whatsoever This particular item is
particu'ar;y applicable to Durga;ur
Steel Plant.

Keepiny in view all these things, I
would like to ask fhe Minister whe-
ther he would look into all these
points that I have made out and en-
sure, firstly, that the obsolescent
stores are separated out....

Mr. Chairman: He need not repeat
all those points.

Shri S. §. Kothari: I an not repeat-
ing.

Particu‘arly with regard to raw
materials, he should ensure that con-
trn] i< ‘established The most impor-
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iant point is that he should see that
the bonus paid to the labour and staff

linked to produetivity and the
levels of production attained.

Shri Shrichand Goel (Chandigarh):
Considering that the Durgapur plant
is one of the very important public
sector un kings, which has cost us

- more than Rs. 200 crores out of which

the foreign exchange component was
to the tune of more than Rs. 100
crores, and considering that the loss
has been very huge and various com-
mittees have been appointed and ever
the Pande Committee has made as
many as 82 recommendations, I want
t2 know whether a periodical review
of what has been done to implement
those recommendations has been made
and if so, what tne result of that
periodical review is and what it indi-
cates. I also want to know what has
been done in regard to the important
suggestion to improve the gkill and
ability of the employees and also to
have a better employee attitude and
industrial relations. I would like to
know what has been dome in that
direction because much of the success
of the project depends upon baiter
naustrial labour relations and better
employee attitude and on the improve-
ment of the skill and ability of the
cmployees,

Shri N. K. Somani (Nagaur): Is
this nut a sad spectacle thai we have
in this country that in a singie mono-
lithic structure an investment, or I do
not know whether it is a misinvest-
ment, of over Rs. 960 crores yields
after a number of years a net profit
of Rs. 1'686 crores? I would like to ask
whether this country is no affluent and
wnether we have got so much of re-
sources that we can arford to fritter
them away or whether we can afford
to give up the profits that would other-
wise have aecured if this money could
have been diverted into more produc-
tive ventures. Otherwise, 1 do not
know how it is defensible that with a
plant which does not belong to the
19th century as some of our other
plants mav be, with a plant that is not
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uneconomic because it has been huueh’
of the annual size between a million
and 2 millions, a plant that has been
bought in the fifties and sixties, which
must be one of the most modern and
efficient and se!f-supporting plants in
the world, we cannot face world com-
petition in the matter of exports and
why we cannot have sound market
forecasting whereby we can seli our
steel produced from our own steel
factories, There are severa] reasons
for this which have been gone into not
only by the Pande Committee but by
the Hare Krushna Mahtab Committee
and they have also been gone into by
enlightened and studied public opinion
in this country. I, for one, therefore,
cannot belive that the cost of produc-
tion in our steel factories cannot go
down. We shall have to change our
attitude towards this. A country like
Japan which is; situated thousands of
miles gway and which buys Indian
iron ore is able to dump its steel in
the world market I do not know why
.we cannot compete with Japan which
buys iron ore from us and then dumps
it in the world market. We would
like to know what specific steps Gov-
ernment are going to take and how
much time is the hpn. Minister going
to take to set these maters right which
are absolutely being neglected because
of mismanagement and other things.

Shri D, N. Patodia (Jalore): The
subject is so important and the char-
ges against these plants are so grave
that possibly the matter should have
been discussed for ome full day. But
on account of the shortage of Lume |
would only confine myself to one par-
ticular point

The whole of this inefficiency is per-
haps due to the very wrong concep-
tion of public sector undertakings.
These undertakings are based on poli-
tical considerations, without any ¢on-
sideration of inputs and outputs in
economic terms and without keeping
any profit ratio in relation to the capi-
tal inputs in the particular indusir:

In reply to a question eriginally, the
hon. Minister accepted that in respect

of steel projects they are overstaffed
H reminds me of Purkinson's theory
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which says that with each additional
staff, the expenses do not add, thev
multiply. With each additional staff,
we need more livihg quarters, more
office space, more services, more assis-
tance. That is why we find that in
the Durgapur Steel Project alone, staff
quarters have been built at a mlossal
cost of Rs. 17 crores.

14962

May [, therefore, know [rom the
hon. Minister how and in what effer
tive manner he proposes to take sieps
by which this overstaffing in thes¢
public sector undertakings-is reduces
and expenses suitably cut down 1o
that extent? '

-
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for o @ & | o for omid 9w
el i g ag 1968-69 H FrcehE
& | 9w ag gw fAfedr ¥ ol
& G XA A Newww w7 7w
wTH HT wHA |

o off ager ot o ot wf £
@iy ¥ At ¥ § g v T
§ | AT dwx & R weifam
TR A qrw A ) ofsww G ®
N geafaw §¥T § I O ferd ¥
I ¥ oF Wiy F q@EET g g o
TR Ifre Y 36 WY W HA
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¥ wicd Wy b ) 9w fegem
& At & 1 A w26 givea #r §
e feate s € afir wrs fafgaw
gz safmre drefew uiw & dw
AT 1965 . . . .

Shri 8. 8. Kotharl: May I point out
that 1 have actually worked out the
comparative figures for some of the
inventories in each of these three
plants under Hindustan Steel and the
Indian Iron and Tata Iron, and I can
assure you that on the basis of the
figures worked out by me last year—
a part of which has also been men-
tioned in the Auditor's Report on the
commercial undertakings—that the
accumulation of stock in your Hindus-
tan Steel is far more than in the other
two plants, Indian Iron and Tata's.
You can compare it on any basis.

o oy A : A o G§
frar § ¥ 9 ¥ I ATEE SRS
ford & 1 afew . L L.

Shri S. S. Kothari: Last year's
figures.

Dr. Chenna Reddy: I will take
note of them and I will have them
examined, But as far as the material
lhat is available, 1 am just placing
them before the House, Hindustan
Steel has about eight months’ stock—1
am not trying to defend or I am not
saying that it is very good—as against
36 '‘months’ stock in other organisa-
tions. I think this figure iz not good.
But even this, I am prepared to....

Shri S. K. Tapuriah (Pali):
shows how efficient you are!

That

Mr. Chairman: You cannot have
any discussion about his figures and
vour figures now. Let him be allowed
to continue hig reply.

Shri S. S. Kothari: His flgures are
not correct. It Is a fantastic figure.
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Dr, Chenna Reddy: 1 am referring
to the Annual Report of the working
of commercial and industrial under-
takings, page 89, Table XIV.

Shri Ranga (Srikakulam): In any
case, the other things do not cost so
much. Here, it is crores of rupees.

Shri Surendranath Dwivedy: Why
should you have eight months’ stock?
He shou'd explain He should not set
a bad example.

Dr. Chenna Reddy: I can apprecite
the anxiety of hon. Members. I made
it perfectly clear. I said it in Urdu
and Shri Ranga particularly, has ob-
viously not understood it. I mnever
said I am very proud of the record or
that I am more than satisfied. I only
said the figures that T had. I would
just lay my hand on this book. What
Mr. Kothari had said, I immediately
appreciated it and said that it would
be the first duty of my Ministry to
look into those details and see how
best we could improve the position
and reduce them to the minimum ex-
tent On that point, I am absolutely
clear,

warafa wgar : 3, @7 e §
T F |

o WA ¥ WA T FET T
¢ fr g Fe § fag g gdfew
i Wfer | a8 fegw v R
ot g FAT F aTeE ¥ I I
¥ fagrer & dreww F aegE w06
To O¥ A a7 ffefaem a9
¥ fag & +ft 3w g7 ow HTH
faw s #1 1Y §4fer B S
T ot g & w1 fiFar o @ WY
forr fr Geweww gadr Afaew 9%
T F | TEE AY WG IT 9T
Fy § 9+ faes fifaederT
1 ag ¥ g e | & femfe
o § grew #1 FreEm wge fFond
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YT & e § @, dF A0 wf-
fieer #Y afaw ofive & 5 fag
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1 &9 e F Twa qo AT
e AYE € At ag e & A
@ g | sefefaE d@s 100
Tite & 97 &% 9T TWIT 20,000
fers 7 A T o e R S
7 20,000 Tfey vuF qwfaw v "=
foer o 249813 1

This is a bad figure, I straightway

concede. I am not trying to take
shelter behind complancency. In
TISCO it is 20452 In IISCO it ®

10,000. Against that, they have 14,678,

Shri D. N. Patodia: Have you
accounted for the man-power needed
for the new machinery in your plants
and the old machinery in TISCO?

Dr, Chenna Reddy: The yardstick
has been taken as productivity of 100
infiot tonnes per man-year.

Shri D. N. Patodia: How can you
take yardstick? You have to take
into account the efficiency of the
modern machines as compared to old
machines.

Dr. Chenna Reddy: That holds good
for both the public and private sec-
tors. (Interruptions).

IAF AT FEIRL A AT AT
S FEREIT F AT o FEF 1 dvo #ro
et &1 s forar #fer wom 27 =it
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© [Ere F1 T3]

F W f{ I W o fegw ow A
o wEAT | FAHT TEr w0 § fF gATE
e fgamex g I & fog-
iy et & A7 ¥ AT AT AW
qg WY § ARG F@ § WY TAHaE
w1 dar &d FF & IWT wH fHaE-
oft gt & 1 & wow Qe ¥ oF A
a& s W g fr gt fegena
@\ W AN Fgra e gwAaee @
qg oW 7 & A o feeE R oA
o T & qed aar AGAG AT @
feeeft # wrr @1 M sIEAw@ET AG
wd & | WY IFT OF geeT ZEE
T At e aga sar AgEqd A9 @
fragmgfasrsr 8% & &=
T F FrAgTT aUF ¥ F § F-
9RWT § THET AT AT FAR  d1E F
AT w@T gz T S T0F &
w fwar 917 | OF ¥R FEW FA
F ot T § I F4v 9T A A 7 w2
aFar AfeT ag N AT F oawA
g ) @ HES g EET W @ & WK
#fai 1o 770 €0 FAT § WA
fafrdl A aH ¥ 43 59 ¥ A
fey & 1| 3z TNwew wwx wfawiwa
£

qF garT st e fag 7 faar
fie e sk am qfsfde Frwae
gt & At #4148 A ggAT ¥wT ¥
a1 g & wgt @ qfsfarz wvr wew
firr a¥, T PP TG TX WA
o fas e W ¥ ¥ &)
FEHFTLH AHA G TS §RT W
W HTHATE TA F OF Fq9 § WY
FHHT U TR qafers §RT e w
N FvEE A ST fmrr g o™
TR F (EfAFAT A § FE B Fg T
¢ B Toide ¥ amT ag W W g
Aoy T ama g wfrwtas fer o @y
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fir vl qafos T #1 gfew w
FOATE FATA * fAT gAY w4 0
w3, ufsfge Wit veiifores @
A A SR en A & | gy
T feafe® 7 gowt Wit gw
fofwo W% @feww whw  wfew s
OO GE A1 qg N FAHTT | gAY
dfe AT W% FT AT AT e d
wife aediedt qam qafaw  d97
W oW ¥ Gyiter *w F § WW 4
37 F wEvawar g 1 W g
fensedt geT § afer g @7 Al
¥ W gr & e ag Fad < e
1 &7 ArA 4G ¢ afew awrm wafaw
TRIHF 799 § AR I A
maa AT @ g AT ¥
¥ areE 2 7 ¥ 719 9 Fregw wgwa
i fr g sfevim sts wfew &1 Fehma
FG A A U3 e ¥ &9 & T
§ I oy afas dwec © AAwiz
wifz &1 &1 992 77 ¥ fag gt Farz
AT R |

a7 o s oh ad o k4
Afer Jacit arge 4 aw@ A A
* aag & IAH AG T w@ § A
I qH W ATGT 9T T@AAE AL
ST T ST I A T W w0

feqeam &= F @ § Tt 7
qF ST qqET FF g v 1 ol
e & & ahe ww S &
IR F g wrw A A
agl qafaw dReT gfaew & qur sar
wvi WY | A9ET OF Ao A 3
f& gma dfer =t A adEd qfe
ST ST TS T WTE § O IR T
TMisgfFom o r@Arge &
u #fwes R FsAE T N owwe
v grre & & i gk g i
qn & 7 gt agi W o qRefgEe
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& wfee | oF g A9 o @
T ORA F9 ¥ U FE WAd
T FT FTH FE A4 B G 8 |
arar FR-A1T Jg o agT § AW
AN W OETH § IJAE! FH OFTH F
FLIH S | THT 69 T TF 817 My
Tg Fafcee sarEr ¥ & e 7
fr 9o MFTLTT & A® T F GH
g it g @ 6 =3 e T
o qow § &9 at Jawr q97 g0
qHRAfRE wET g |

gt aF FE FT @@ § @
difew sF (FEE &9 SEe)
fegmm &= fafidz &1 587 2500
T 9 I 9T 9= fF 1376 w9
T F TF AW AT 9T e ¥ e
9T o7 A o Y A T aT T
fafrey zfrawdiz #1 @Y 3@ °
qeet #Y R ¥ F1E g7 @ FT oA
awdt & | s frgee Hie fafeee
& arey fafaee sfmede ma § samar
T & 7€ § | safae fomt W
#1E NTEY WAL 39 1 9wt & fggEE
& fafwde & faw &t a7 fegeam
&9 f wfefeer & fmw &
wr qETs ger | wifgr & R o
ww % TEEe § gfaem W
dfiew fovde Ioie aga T & &
ag TFgwe Ao &1 AT & AP
Wt f& o9o UHo UAo Ft WA AT
dfee = & FTEO HEO TTAT E )
# srdET T §eF § WA FLAT AT
§frag wit et W g @
THde T W ¢ ag W @ Ama
9% %7 1¢ § afew wgama 0 F1 e
¥ mfas fegeam & &1 R
FeFUA T A M owA g H
TEW FT ¢ a9 & @& A W AE
¥ T WG TIRG T WHL A 9T T8AT
|
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TE =TT ¥ AI9H FEAEET AEar

g & g7 9% wAw QwwddET &
HAM § THo THo Tdo ¥ 11.5 qTHE
g femmt & 17 oWEe & wEr WO
i7 9@e £ |

wat aw Hfeowe &1 awas 2
forr gamar =14 w7y ST @ SwE o
T 625 FUT 5yAT 7 9% qTAT &
g1 F@R Sifaom & Wk R
T & gua mAdue 1 o W fe
o faes & e 8 wr g
T A & WY =T AT a1 St
¥ 5. 89THZ U0 UHo UFo FT fa0¥
FET 9291 8 7. 7 9L fowwt |1 AW
5 qfe T Y fauT w0 gwar £
T/ ATHT ZMAT & 6. 9 TTHE W
I 1.7 amEg
AT L. 3T FCQIE ...
(z47am)

Mr. Chairman: This is only a half-
an-hour discussion. We cannot have
a full debate now.

TTo AT FY: aW ITTI TEET,
¥ o A ad wgm greifE wAr A
TJET AT 9T | AT 99 W W G
¥ o1 afs FRT W wrEe R
S F R H § I aw wE
FAWT FFAT a1 A G v FTE E
T § wuferg § 97 awdteT § o awm
g arEm W # wd fw qus
Tl # gAR W g aF fawrmn
wgm f SN 9 At wd gqEE W
M R RA T & ot a ¥ Wi
FIH WHA T A FHAW FEWT

18.18 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Thursday,
July 27th, 1967/Sravana 5, 1888 (Saka)
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